
Annexure-6

Rolta Bi & Big Analytics Private Limited (Undergoing CIRP)
13.10.2023
05.02.2024

Date of receipt Amount claimed Amount 
of claim 
admitted

Nature of 
Claim

Whether 
related party?

% of voting 
share in COC

1 N/A Subodh Mendhurwar RBDA- 000003 21.10.2023 1,05,20,035.00     48,12,422.00      Salary due No 2.34                -               -                    -               5707613 Nil
2 Sanjay Bellara RBDA- 000044 24.10.2023 38,33,259.00        25,24,728.00      Salary due No 1.23                1308531
3 Tariq Farooqui RBDA- 000046 25.10.2023 1,79,09,469.00     50,85,489.00      Salary due No 2.47                12823980
4 Sohrab R. Bhot RBDA- 000001 25.10.2023 3,04,52,415.00     81,38,376.00      Salary due No 3.95                22314039

5 Rahul Kandoliya RBDA- 000076

26.10.2023 
revised on 
06.11.2013 18,65,164.00        5,30,955.00        Salary due No 0.26                1334209

6 Amit Nandkumar Surve
On behalf of 25 
employees NA 28.10.2023 3,18,27,390.00     1,21,87,084.00  Salary due No 5.92                19640306

7 Priyanka Pugalia RBDA- 000068 28.10.2023 17,31,244.00        7,27,636.00        Salary due No 0.35                1003608
8 Sateesh Dasari RBDA000429 04.11.2023 70,51,793.00        34,05,986.00      Salary due No 1.65                3645807

9
Nune Venkata Naga 
Satya Suresh Babu RBDA 000016 29.12.2023 18,33,435.00        15,14,025.00      Salary due No 0.74                319410

10 Kartik Oberoi RBDA- 000190 26.12.2023 52,344.00              52,344.00           Salary due No 0.03                0
11 Shoeb Munir Patankar RBDA- 000208 05.12.2023 1,47,777.00          1,47,777.00        Salary due No 0.07                0

Total 10,72,24,325.00  3,91,26,822.00  19.00             6,80,97,503.0     
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Date 05.02.2024
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